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(15)

(16)

(17)
(18)
(19)

[RAJYA SABHA]

S.0. 106(E), dated the 6™ March, 2024, entrusting certain sections of
new NH-34 in the State of Uttar Pradesh, as mentioned therein, to the
National Highways Authority of India.

S.0. 1336(E), dated the 14™ March, 2024, entrusting certain sections of
NH-31 in the State of Bihar, as mentioned therein, to the National
Highways Authority of India.

S.0. 1761(E), dated the 22" April, 2024, amending the Principal
Notification No. S.0. 304(E), dated the 19" January, 2024.

S.0. 1984(E), dated the 14" May, 2024, amending the Principal
Notification No. S.0. 1426(E), dated the 5"May, 2017.

S.0. 2265(E), dated the 13" June, 2024, entrusting certain sections of
NH-3583! in the State of Maharashtra, as mentioned therein, to the

National Highways Authority of India.
[Placed in Library. For (1) to (19), See No. L.T. 162/18/24]

Report and Accounts (2022-23) of NIFT, New Delhi and related papers

T el § o WA (3 ufes "niRern): #eiey, # Iy e dienfie) dRerme
3T, 2006 BT GRT 21 BT T IRT (4) F 37 F=feRad 931 &1 7h-Ta ufa
(3T AT fo=<l #) |WT Ul UR Il §:-

(2)

(b)
(©)

Thirty-Seventh Annual Report and Accounts of the National Institute of
Fashion Technology (NIFT), New Delhi, for the year 2022-23, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.

Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 163/18/24]

*MOTION OF THANKS ON THE PRESIDENT'S ADDRESS - Contd.

#t [HTafcr: ST AT A G4 Sil & A1 g3, 98 A 127 Al g1 AT| s IR 98 BT
Tl 21T 2, o1 b U1 21T B1 397 HA 999 & 918 919 W) 3 =l €8, | can tell

you that his performance will be one of the best. 3 dgd B committed %, passionate g

31X 37U 91T DI FHSI &l ST 3T ATST 3fSTg T b U1 Ffehed 8, I 9 IR al

# Further Discussion continued from 28.6.2024.



